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or �vi.»i.ng time-saving implement� 
as has been mentioned in the state
ment of the Hon. Minister and if so, 
whether it has been experimented 

J upon on a pilot basis and, if so, what 
results? Will a further arrangement 
have on .dry farming methods? I 
would also like to know whether 
evolving drought resistent seeds is 
also one of the programmes or one of 
the items of the agreement with 
Canada. 

''!" 

SHRI SHAHNAWAZ KHAN: Yes, 
Sir, all the points which the Hon. 
Member has mentioned form part of 
the pr,ojects. At present we have 23 
research projects distributed all over 
the country and we are carrying out 
experiments in regard to implements, 
water, harvesting, seeds which are 
resistent to drought etc. All these 
methods are being worked out. rt is 
a time-consuming process, and it is: 
being utilised for the best interests 
of the farmers. 

�"\' m:i .fief� : ;;rr ·�Ii' f� � :a-�f.:r 
Wt� �m ir f�r � t <';1!�(1 
� � I � :a'WfiT ;;r) p:rf;,ip:r -i:ff'lf� 
� � 'lrT er �"f � qra- � �tr �fa- fcF 
�T 'l<WIT� Gfgi:f cfilf �Tar � I �� 
cITTa- � ��r er.: � f�r cficcfTiIT 
,zt� � i;fT � :1;f't.: er �a- � f ili er �r � 
�ar �'11' �n: qr.rr f.=r� �r 
'li� �ll'f I if � �i:fr t fcF 
cf<ff �cfin: <!i"t{ �.J a�� <fir �u �� 
;jff �r � aTiiF �) f� �r .Jfa' 
it �u �r .Jiiti �-h �� 'fi"T �RT o��T 
m:of>m ai� q� <fi"I' ;;rT� I 

'>TT �.,.cfl� �t : �- mr f� 
5rR1R;� � I � � f�RT t 

i(fr ir � rr�� � q;rf.::l.r <11l�2" <fir ;;rr '" � 

�r;r, �i't-�r .rra- � ��r � -1'a t 

3ii<n: fri� �aT t � c, �«� � 
�� t �t �f �PT �� � �p: <flTI <f<fl' 
a:-{T'Pf �f� �r (1'f.ffi' � w � 'fi"T 
�FFfr"t 'fi"T ;;rr �{t � 1 

Norwegian Equipment for Fishing 

*527. SHRI P. GANGADEB: Will 
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state: 

(a) whether Norway is to give 
India equipment for fishing; 

(b) if so, whether any plan of ope
ration was signed in Delhi on 1he 
26th March 1976 in thi,:, regard; and ' 

(c) if so, broad features thereof? 

THE MINISTER OF STATE: 1.N 
THE MINISTRY OF AGRl�tJLTUR& 
AND IRRIGATION (sliin ANNASAI
HEB P. sff:r.:,;-•DE): (a) to (c). j)� 
statement is placed on the Table of 
the Sabha. 

Statement 

(a) and (b). Yes, Sir. 

(c) The broad features of the Plan 
of Operation signed between the· 
Ministry of Agriculture and Irriga
tion and the Norwegian Agency for 
International Development (NORAD) 
on 26th March, 1976 were that, within 
the limit of 3.4 million Norwegian 
Kroners appropriated for the fiscal 
year 1975 by the Norwegian Govern
ment, NORAD would arrange for the 
purchase, insurance and transport to 
India 25 items of fishing equipment/ 
spares free of cost. These equipments, 
/spares are being obtained for the 
use of various Central Fisheries Ins
titutions and State Fisheries Depart
ments in their various fisheries deve
lopmental and exploratory fisheries· 
activities. 
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SHRI P. OANGAD*&~ Stefi* Not. 
wegian fishing trawlers are not got 
but, instead, equipments are purchas
ed, X would like to know from the 
hon. Mintage a* to what are the dis
tinguishing features of these fishing 
(equipment and spares and whether 
ithay will suit the Indian conditions 
lin jtheir operational work and also 
trfhether technical assistance has been 
given along with them and if so on 
what conditions and to which of the 
States the equipment are proposed to 
be sent for utilisation.

SHRI ANK'ASAHEB P. SHINDE: 
Only such equipment which is useful 
toi us is naturally asked for from the 
Norwegian Government.

As far as allotment to the various 
States is concerned, the Government 
of India makes the allotment. Of 
course, as compared to our overall 
plan of fisheries development, this 
constitutes a very small portion. But 
we are very grateful to the Norwe
gian Government for their assistance 
in thin particular field.

SHRI P. GANGADEB: I would like 
to ask what are the reasons why we 
have not been manufacturing these 
equipment and also fishing trawlers 
in India in spite of our broad-based 
and first class engineering structure 
that exists today.

SHRI ANNASAHEB P. SHINDE: 
We are encouraging indigenous pro
duction of trawiers in the country, 
and various public sector and private 
sector units are engaged in the manu
facture of trawlers and other agri
cultural equipment. In fact, in regard 
to imports of material or equipment, 
the DGTD are considering this posi
tion, so that the domestic production, 
indigenous production, is not in any 
•way affected adversely.

Wheat prie« and procurement policy 
4*

*528. SHRI H. N. MUKERJEE: 
SHRI S. M. BANERJEE:

Will the Minister of AGRICUL
TURE AND IRRIGATION be cleased 
to state:

(a) whether many States differ on 
wheat prices and procurement policy; 
and

(b) if so, facts thereof?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI ANNASA- 
HEB P. SHIKtf>E): (a) and (b). Bas
ed on the recommendations of the 
Agricultural Prices Commission and 
the discussions held with the Chief 
Ministers/Food Ministeis of the major 
wheat producing States, the procure, 
jnent price for all varieties of wheat 
was maintained by the Government 
of India at Rs. 105 per quintal and 
this has been adopted by all the State 
Governments. The policy of maxi
mising procurement has also been 
accepted by the States, but it has been 
left to the State Governments to 
adopt the mode of procurement best 
suited to their local conditions.

SHRI H. N. MUKERJEE: Could I 
know what is Government's reaction 
to the National Agricultural Com
mission’s recommendation of compul
sory graded levy on producers and 
millers as a major operational instru
ment of procuring about 12 million 
tonnes this year in order to run our 
public distribution system? May I 
know jf the States have agreed not 
to lower the procurement targets 
fixed?

SHRI ANNASAHEB P. SHINDE: 
As far as the procurement targets are 
concerned, by and large, the targets 
which have been accepted by the 
Government are very close to the 
targets which have been recommend
ed by the Agricultural Prices Com
mission. Only in the case of Jammu 
and Kashmir, instead of 20,000 tonnes, 
it has been made 18,000 tonnes be
cause of the adverse weather condi
tions there, but that does not make 
much difference because the overall 
procurement target of 51-52 lakh 
tonnes stands.

As far as the mode of procurement 
is concerned, our general experience 
in India shows that effective oom&i-




